THE GAUHATI HIGH COURT AT GUWAHATI
(HIGH COURT OF ASsAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)
No.HC.VII-125/2008(pt.), 0 3 /A

From :- Shri Chatra Bhukhan Gogoi,
Registrar (Vigilance),
Gauhati High Court,
Guwahati.

To, The Registrar,
Gauhati High Court,
Aizawl Bench, Aizawi.

Dated Guwahati the { October, 2024,

Sub:- Casual leave.
Ref:- Your letter No.P.20012/1/2021—HC(AB)/279 dated 29.10.2024.
Sir,

District
leave on 01.11.2024, along with station legve permission. A senior Judicial Officer
available at the station would remain in-charge of his Court and Office during his absence.

Yours faithfully,
i)

REGISTRAR tVIGILANCE)

Memo No., HC.VII-125/2008(pt.) /10920 1092 [A, dated § ./. 77
Copy to;

1. Shri Vanlalenmawia, District & Sessions Judge, Lunglei Judicial District.

\,24 he Project Manager, Gauhati High Court,
REGISTRAR]VIGILYACNC/;E’OI }?
L7



